2026

Yanr.Zx S atssbaiin

%/\’ KI, UM ARY, son/daughter/wife of M UNS‘hqu(P ’Rc\y .
Bihaz Laus falivi.Ass ety

aged:gj years, belonglng to
..efhice. /5%@,%@/ T

I servica and presently working as .

glve hereln below the detalls of the assets (Immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

: - A - Datalls of movable assels _
‘ (Assets In foint name Indicating the extent of jolnt ownership will also have to be

given).
; “Besaription wi-1 | Dapandant-i | Dependant-a
I\s;:r ouadpﬁon il e Him] D?.pma & Dﬁp;:wn Eba, H_arr;a
! (1) [ Cash N
) [Depositsin giigt: SRR ‘
R ; Banks,ti?inar;clzl Z %f { b
G | mstitutions And | B g : | ‘ j
‘ Non-Bariking . N!,D NI ,p AT NI
I - | Financat o,
! companies
; 3?,4;9 ; :
,2 |2_ 26 (iii) | Bonds, ‘
Debentures and . it \ y '
: Shares In /\Jij Al /\/’j /\/rj Ni/f
| ccmpames '
(v} G‘Iﬁar fifiancial < ,. ,
el N I NS BT B
b e I e et o AL sl wa LG iy R
! Pollcies, etc age
[ [Tt Vel e R - |
v) | Motar Vehicles . i 2 ;
| (details of \ i ) J
make, ete.) N ’Q N j N ’\)IQ N
(vi) Jev;r'efle'ry (give Ta - . ‘
detalls of O’GM o1l : ¥ T\ \
welght and ‘3;%4 N Al EAK (
valug) v dd, 100[)—
(vll) Other assets, ; : 3 y '
such as values : 1 VAVE)
of ctaims / N'/Q /\[’j A/ LQ /\; I/g V /(
Interests : | J :

Note: Value of Bonds / shares / Debentures as per the latast market value in Stock
Exchange In respect of listed companles and as per books In the case of non listed

companies should be glven,
* Dependant herg means a person substantially dependent on the Income of the

employee.
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Detalls IOV

Nte:- Properties In Int

BRG]

$

[ Depandant-2

wnership Indlcating the extent of joint ownership will

Dapardint-3

also have to ba Indlcated]

5r.

Degcription

| Salf ] Spousa

Dupandsnt-L

Name Ete. Haimg

No.
(i)

Agricultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)

1\%.-?”5
o ‘-M)
@‘.‘mf !4“‘“@

Nama(§) Hamo

Nil

/V:J .

(i)

-Current market value
Non-Agtieultural Land
- Location(s)

- Syrvey number(s)

« Extent (Tatal Nd

measyrement)

N l'/

Al

/\/// 7

(1)

| -Current market vajua
Bulldings {(Commaerclal

and resldential)
Location(s) .

- Survey /door
humber(s)

« Extent (Total
measurement)

- Current mdrket

N i]

(v

valug i
Houses / Apartments,
ele;

- Locatlon(s)

- Survey [door
nymbzer(s)

- Extent (Total
measurement)

- Current market

/\l}')

Nf/( N l‘//

o /‘WZ_

W

valua -

Othiers (such as

N

-~ Linterestin-property). -|-
(2) 1 give herein below the detalls of my liabllitles / ovardues to public financlal

Institutions and govirmment dues:-
[Nota : Please give separate detalls for each item)

%1, [ Deseription i & Bddress o Bk /| Amount outstanding 4 |
m. ﬂﬂlﬁﬂll”mt[mﬂﬁm@] / ; an CALLERDEARLUA AL LS
Dapertiant (4)
(2)__ | (1) Loans from Banks :
{11 Leans from financial / N
institutions Al NeELE:

- | dealing with supply of

(lif) Government Dues:
(a) dues to departments
dealing with government
accommodation

Nbp |

N L/

(b) dues to departments
dealing with supply of

oy

N

water
(c) dues to departments

electricity

N r‘ﬂ

N /Jy ' |

Uinki Gior

m-_'_r_r‘_k mw
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v
i
i
i

d) dues to departments 2 : :
. d nid oAt

daaling with talephones
(e) dues to departments
deallng with government " \ /ﬁ
' Ni Q N

transport (Including
AN

alrcraft and hellcopters) .|

(f) Other dues, IFany N | j

)|y Tncomte Tax including | g
surcharge [Also indicate 495 gsne FEOP — 2028 2026
the assessment year Lpto

which Incoma Tax Retumn
PAN~ FIcpK |y2QeE

filed, Glve also Permarent
Account Number (PAN)]
(if) Wealth Tax. [Also
indleate the assessment N J}
year upto which Wealth = |~

Tax feturn filed.] oy ;
(II1)-Gales Tax [Only In R )

‘case of propristary : NI j g PRHE T, ]
buslness] : _ et Lt s o 53

/\/f‘j

1 (1v) Property Tax
GRF/CPE/PRAN No, 3~ f [[©[S~5-36 BFo% J

Gander - l E"'(WF)

Date of Birth

9 4 f e J (DD/MM/YYYY)

S i__'l_l.l

Class/Gr ‘- : |
i [ c 1 um

Cadre - | 5 : - '
(Full Name e.g. B.AS.-Bihar Administrative Service, b4

B.5.5.~ Blhar Secretariat Service ete.)

Homa District - L P" M J |

I Heraby declara that.the abova detalls are true to the best of my -

knowledge and bellef,

Signature @WKFFUW

Nare of émployee: (p\ INK’Z“U"M ocs'!
Piace:....]?ﬁﬁﬁé‘..... Deslgnation: O##/(f4aé%~7!éﬁﬁﬁﬁ
Dapartment:. 55 hCO" [’eﬁ J S /gfd e

pate:...LL= 2—2’0 26
Note: Plaase slgn aach page of the declaration. Assat daclaration form
must be In A4 slza white paper with computer typed (slngle slda)

In pregcribed format,

" %ﬂé | Ky




